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LOK SABHA
Monday, April 8, 1963 /Chaitra 18, 1885
(Saka).

The Lok Sabliu met at Eleven of the
Clock.

[MR. SpeAKER in the Chajr]
ORAL ANSWERS TO QUESTIONS

Ordnance Factory Workers

*759, Shri S. M. Banerjee: Will the
Minister of Defence bc pleased to
state:

(a) whether the Ordnance Factory
workers throughout the country are
working on Sundays and Holidays; and

(b) whether they are acceptipg less

payment of overtime allowance than .

they are entitled to under the Fac-
torieg Act?

The Minister of Defence Production
‘in the Ministry of Defence (Shri
Raghuramaiah): (a) On the declaration
of Emergency Ordnance Factories
worked seven days a week including
Sundays and holidays with only one
day ‘off’ to each employee every fort-

night. From February 1963 these

Factories (except for continuous pro-
cess section) work on alternate Sun-
days. Working on paid holidays is
resorted to, whenever necessary, to
maintain the production targets.

(b) No Sir. The workers are paid
their full wages including overtime
payments for Sundays and holidays
admissible to them under the Fac-
tories Act.

Shri S. M. Banerjee: May I know
whether it is a fact that out of their
overtime. pay and other allowances
the ordnunce factory workers are
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contributing a lot to the National
Defence Fund? If so, what is the total
amount contributed by them?

Shri Raghuramaiah: About Rs. 26
lakhs up till now.

Shri S. M. Banerjee: May I know
whether it is a fact that there is
serious discontent among the non-
industrial staff in the ordnance fac-
tories, specially in U.P. and Bengal,
because of the discrimination in the
payment of overtime allowance
between industrial and non-industrial
employees? Hag this matter been
taken up with the finance authorities
and, if sq, what is the result?

Shri Raghuramaiah: I presume the
hon. Member is referring to the differ-
ence in the quantum of overtime wage
between these two categories. If so,
the matter is under examination.

Shri Indrajit Gupta: May I know
whether it is not a fact that outside
UP and Bengal, in all other ordnance
factories, particularly in Madhya Pra-
desh, this distinction between indus-
trial and non-industrial workers in
respect of rate of overtime wage has
been removed long ago and they are
getting the same rate? If so, why
this distinction only in these two
States?

Shri Raghuramaiah: Ags I said, the
whole matter is under examination.

Shri Kapur Singh: May I know
whether in the background of the
Chinese aggression Government have
conducted a new political screening of
these workers?

[}

Shri Raghuramaiah: We always en-
sure that we have gcod and loyal
workerz in our various factories.
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Shri Kashi Ram Gupta: May I know
how many shifts these factories were
working before the emergency?

Shri Raghuramaiah: Before the
emergency, except in a few factories
where it is necessary to work more
than one shift to keep up the balance
in production, in all other fatcories
only one shift was there. Of course,
the position has changed after the
emergency.

Shri Sham Lal Saraf: Since the
workers have begun to work overtime
has the production, both qualitatively
and quantitatively, kept pace with the
target that has been kept after the
emergency?

Shri Raghuramaiah: Certainly, there
has been increase in production, both
in quantity and quality. I am sure
the workers are working with great
patriotic zeal.

Shrimati Sharda Mukerjee: Have
Goevernment considered the'question
of replacing the ago-old practice of
over-time allowance with a system of
efficiency bonus so as to speed up pro-
duction?

Sari Raghuramaiah: We have
various schemes for achieving
greater production and better effici-
ency. This over-time payment is in
respect of over-time work, and that
is governed by the Payment of Wages
Act.

Shrimati Savitri Nigam: May 1
know the number of casual workers
in these factories? Is it a fact that
some of them have been working in
that capacity for the last few years
and they have not yet been made
permanent?

Mr. Speaker: That is a different
question.
Barahoti

*760. Shri Vidya Charan Shukla:
Will the Minister of Defence be pleased
to state:

e
(a) whether the Chingese at any time
aiter 20th October, 1962 occupied our
fiontier outpost at Barahoti; and
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(b) in whose contro] Barahoti is
at present?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
(a) No, Sir,

(b) The control over Barahoti has
been in aispute and was not resolved
even in 1958 at a conference of
ofiicials of the two Governments.

Shri Vidya Charan Shukla: May !
know whether the high grounds of
Barahot1, which were in dispute, were
actually in our physical occupation or
not since 20th October?

The Minister of Defence (Shri Y. B.
Chavan): Ag far as that area is con-
cerned, the Chinese were sending their
civiliang and we were also sending
our civilians to help our traders. That
is the position.

Shri Vidya Charan Shukla: May I
know whether our check-posts have
been shifted from Barahoti after the
Chinese have menacingly increased
their numbers or they are still there?

Shri Y. B. Chavan: In the winter

_season ‘there is no question of keeping

the outpost because it cannot func-
tion.
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Shri Y. B, Chavan: 1 think that
forms a part of the operational plan.
I cannot disclose it.
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